FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

SHREE GOPINATH PAPER MILLS PRIVATE LIMITED OPERATING IN MANUFACTURING OF KRAFT
PAPERS AT KHERALI (SURENDRANAGAR), RAJKOT

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with PAN & Shree Gopinath Paper Mills Private Limited CIN:
CIN/ LLP No. U21000GJ2009PTC058195
PAN: AANCS4266N
2. Address of the registered office 3, Silver Mension, Tram Way Road, Opp. Dr. Dinesh
Janis Hospital, Surendranagar, Gujarat-363002, India

3. URL of website NA

4. Details of place where majority of fixed assets are Survey No. 464, Surendranagar-Rajkot Highway,
located Kherali, Distt. Surendranagar, Gujarat-363020

5. Installed capacity of main products/ services 30,000 TPA (Tons Per Annum)

Kraft paper grammage (120-350 GSM)

6. Quantity and value of main products/ services sold in | Turnover of Rs. 58.78 Crores in the FY 2022-23
last financial year

7. Number of employees/ workmen 56 (as per the data received from Board of Directors

(power suspended))

8. Further details including last available financial Details are available at the communication address of
statements (with schedules) of two years, lists of the Resolution Professional: 109, Surya Kiran
creditors are available at URL.: Building, KG Marg, New Delhi-110001 and can be

sought by emailing us on
ip.shreegopinath@gmail.com

9. Eligibility for resolution applicants under section Details are available at the communication address of
25(2)(h) of the Code is available at URL: the Resolution Professional: 109, Surya Kiran

Building, KG Marg, New Delhi-110001 and can be
sought by emailing us on
ip.shreegopinath@gmail.com

10. Last date for receipt of expression of interest 03.09.2024

11. Date of issue of provisional list of prospective 13.09.2024
resolution applicants

12, Last date for submission of objections to provisional | 18.09.2024
list

13. Date of issue of final list of prospective resolution 28.09.2024
applicants

14. Date of issue of information memorandum,
evaluation matrix and request for resolution plans to 03.10.2024
prospective resolution applicants

15. Last date for submission of resolution plans 02.11.2024

16. Process email id to submit Expression of Interest ip.shreegopinath@gmail.com

Sd/-
Rakesh Kumar Relan, Resolution Professional

IP Reg. No.: IBBI/IPA-001/IP-P-02009/2020-2021/13119

(Authorization for Assignment valid till 30.06.2025)

Add.: 2501, A Wing, Transcon Triumph, VLG Amboli, Hill Road, Andheri West Veera,
Near Excel Industries, S No. 48 Oshiwara, Mumbai City, Maharashtra-400053

Place: Surendranagar
Date: 19.08.2024

Comm. Add.: 109, (First Floor), Surya Kiran Building
19, KG Marg, Barakhamba Road, New Delhi-110001
For M/s Shree Gopinath Paper Mills Private Limited
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MONDAY, AUGUST 19, 2024

Date : 17.08.2024, Place : Ahmedabad

00 o

BANK OF MAHARASHTRA  SALE NOTICE FOR SALE oF
Zonal office Ahmedabad, 1st Floor, Baleshwar Sguare, Opp. Iscon Temple, IMMOVABLE PROPERTIES
S G Highway, Ahmedabad-380015. M. 6357374043 [SEE PROVISION OF
E-mail: bom1936@mahabank.co.in, cmarb_ahe@mahabank.co.in RULE 8(6)]
E - AUCTION : 06.09.2024, Time : 01:00 pm to 05:00 pm
E-Auction Sale Notice (15 days) for Sale of Movable/immovable Assets under the Securitization and Reconstruction of Financial Assets And
Enforcement of Security Interest Act, 2002 read with the proviso to Rule B{6) of the Security Interest (Enforcement) Rules, 2002.
Nofica is hereby given o the public in general and in parficular io the Borrower (s) and Guarantor (s) that the balow described Movableimmovable proparties
mortgagedicharged to the Bank of Maharashtra {Secured Credifor), the Constructive/Symbaolic/Physical Possession of which has been taken by the Authaorized
Officer of Bank of Maharashtra, will be sold on as ""As is where is, As is what is and whatever there is basis"" on 06.09.2024 (For Sr. No. 1 to 7 i.e From
Lot No. 1 to 9), for recovery of dues as mentioned below due to the Bank of Maharashtra (Secured Creditor) from below menticned borrowers and guarantors.
The known encumbeances (if any) along with description of Movable/lmmavable properties, seserve price and the EMD are a5 mentioned in the table.
Sale Notice - Ahmedabad/E-bikray/2024-25/2
s |  BranchName/Name et bigshndd Detalls of the Secured Assets Put for Watin n Lok
No. and address of sold (Rs.) Auction | Sale & Type of Possession with vliﬁ'lt:l{ A"L:k -
Borrowers | Guarantors e the Bank & Encumbrances Er']ldi:n'-fm'; An!t.
1 | Branch : Asset Recovery Branch Ledger Balance Lot No. 1) Al those pieces & parcel of property
Mr. Ashutosh Rajan, Chief| Rs.2,51,18,140.51/-plus | fumishing al : Plot No. § admeasuring 193.32 sq, naalAl
Manager Unapplied interest plus Penal | mtrs with consiruction therean admeasuring 149.15
:gﬁﬂﬁjﬁg:gf W Sahqi| MErestand other charges | sq. mirs at Mangalpara, Rev Survey No. 329 palkiat | Rs.3.01
Dikinend S d thereon from 24.05.2021 Batad and recorded at Botad Nagar Palika ward No.
1. Mr. Zaverbhai M Kalathiya (less recovery made thereafter) | 5, Property Mo. 2418, Tal Bofad, Dist- Bhavnagar. Rs. 50,000
(Partner & Guarantor), 2. Mr. Physical Possession Together with all the fixtures, fumiture
Miteshi M Kalathiya (Partner & Lot No. 2) All those pieces & parcel of property
Euamthtm‘ll, 3. Mr. Chandubhai M furnishing at: Plot No. 7 admeasuring 338.47 sq. mirs Rs. 57.60
Kalathiya (Partner & Guarantor), ; : ;
4. Legal Heir of Mr. Mavjibhai . . i Emem thmem.admesrs-unng 2503 B
Mohanbhai Kalathiya/Patel Symbolic Possession mitrs situaled on land bearing Rev survey No. 3321 Rs. 5.76
(Partner & Guarantor), 5. Legal paiki at Botad and recorded at Botad Nagar Palika
Hair of Mr. Harikrizshna Zaverbhai ward No. 5, Property Mo, 2333, Tal Botad, Dist- Rs. 50,000
Kalathiya (Pariner & Guarantor) Bhavnagar. Together with all the fistures, furniture
2 | Branch: Asset Recovery Branch Ledger Balance Lot No. 3) All those pieces & parcel of property
Mr. Ashutosh Rajan, Chief| Rs.48,72,270/- plus Unapplied | fumishing Registered Mortgage of Plot No. 4, Sty | RS- 2733
Manager interest plus Penal interest | Park Scciefy, R S No. 502, TP No. 3, FP No. 633,
Ez&:‘;ﬁ-""“”““ﬁs ciny;| andotherchargesfrom | Paikiof CS No. B33/A, Mouje Vadodara Kasba, Near | Rs. 276
& hnkharaln Ba "‘i A Wik 18.08.2022 PArvati Park, Behind Datt Mandir, Mahadey Talaw,
Ehuhhammﬂamdavﬂanial. {Less recovery made thereafter) | Wadi, Vadodara, Gujaral. Together with all the Rs. 20,000
Physical Possession fictures, furniture
3 | Branch : Asset Recovery Branch Ledger Balance Lot No. 4) All those pieces & parcel of property
Mr. Ashutosh Rajan, Chief| Rs.85,00,867/- plus Unapplied | fumishing Vatva, Taluka Vatva, District- Ahmedabad,
Manager interest plus Penal interest | Survey No. 587/2 admeasuring about 16086 Sq.
:nh. Hu.ﬂ&&iﬂﬂﬂ&-lg uch and other charges from m:rs gunre:,' ﬂn. gﬁlg :;Imeasur!ng agnu: Egﬁ &Q.
orrower : Aarya Cons ion rs. Survey No. measuring abou s0.
(Proprietorship Firm of Late :ffj; Ti::‘:::':’.‘,";ﬁugg Mitrs. T.P Scheme No. B0, Final Plot No, 45/1 + 53 +
Mukeshchandra Yashvantlal s 5812 total admeasuring about 16830 sg, Mbrs, and
Daxini), Mrs. Madhuben Daxini of Rs. 14,29,000/- One Survey No. 607 admeasuring about 16830 sq. Mirs.
(As Legal Heirs (Mother) of| Mortaaged Property sold) | ang Survey No. 607 admeasuring about 5463 sq, Rs. §.04
Deceased Proprietor and| (lessrecovery made thereafter) | Mirs, Survey Mo, 608/3 admeasuring about E08/3
Guarantor Mr. Mukeshchandra Physical Possession adrnaasuring about 3237 sg. Mirs. TP Scheme No. Rs. 0.90
Yashvantlal Daxini of Borrower 80, Final Plot Mo, 54/1456 total admeasuring about ]
Firm), Mrs. Purviben Daxinl [As 22050 sg, Mtrs. N.ALand Block No. C, Flat No. 1305,
Legal Heirs (Wife) of Deceased 13th Floor, carpet area admeasuning about 39,38 sq. Rs. 20,000
Proprioter and Guarantor Mr. Mirs and wash area admeasuring about 1.06 sq.
Mukeshchandra Yashvantlal Mirs and balcony 1.48 sq. Mtrs and undivided
Daxini of Borrower Firm), Ms. share of land admeasuring about 17 4722 sq. Mtrs.,
Rutika Daxini (As Legal Heirs in the scheme of Laxmi Niwas, Constructed and
(Daughter) of Deceased developed by Laxmi Infrastructure. Together with all
Proprioter and Guarantor Mr. the fixtures, fumiture
Mukeshchandra Yashvantlal
Daxini Borrower Firm)
4 | Branch : Asset Recovery Branch Ledger Balance Lot Ne. 5) All those pieces & parcel of property
:r. Ashutosh Rajan, Chief Rs, 2,79,89,223/- plus fumishing with construction & fixture there being & Rs. 226.83
anager ool § Iying al Factory land and building (total bullt-up area-
Mob. No.: B983080944 Umzﬂ:tda:r ﬂrf::fﬁ Penal 5794.00 Sg. Meter) admeasuring 6446.00 Square
Borrower : SilverSun 08 | atar & ; i . 22.69
3 g from 18.10.2022 ater sifuated at Revenue Survey Mo, 88, Paiki 1
Sanianywam LT frounh Ts Paiki 1, Aniyari Chokadi, Maliya-Halvad Highway
Partner & Guarantor : 1. Mr. | liess recovery made thereafter) Py ) | Re.1.00.000
Kallashbhal Dayalal Merja, 2. Mr.|  Physical Possession Rage-Rapar, Mers, Cojarai-3bao00. Topatier yith o
Nitinbhal Vasharambhai i the fuatures, furniture
Shanghani, 3. Mr. Ashoknhai|  The Plant & Machinery Lot No. 6) All those pieces & parcel of The Rs. 21.60
Dayabhai Merja, 4. Mr. Ravi situated in factory Plant & Machinery situated In factory at Revenue
Hareshbhai Kalla, 3. Mr. Divyesh Survey No. 88, Paiki 1 Paiki 1, Aniyar Chokadi, Rs 3
:ar]ivanhh al Kaila, 6.Mr. Phyaical Possassion Maliya-Halvad Highway, Village - Rapar, Morbi, - 2.16
arshan Rameshbhai Kaila, 7. . .
Mr. Chhaganbhal Makasana, 8. EUJ?I'EIP 363630, Together with all the fixtures, G
Mr. Devraj Chhaganbhai fumnituire s.20,000
Makasana, 9. Mr. Satishbhai
Prabhulal Detroja, 10. Mr.
Avcharbhai Savjibhai Makasana,
11. Mr. Rajeshbhai Mansukhbhai
Sherasiya, 12. Mr. Yuvraj
Dineshbhai Bavara, 13. Mr.
Brajesh Kamleshbhai Raval, 14.
Mrs. Lataben Kailashbhai Raval,
15. Ms. Tejasvi Kailashbhai
Merja, 16. Ms. Nishita
Kailashbhai Merja, 17. Mrs.
Prafullaben Darshankumar Kaila
18. Mrs. Rekhaben Devrajbhai
Makasana 19. Mrs, Pritiben
Prakashbhai Hulani
5 | Branch:Asset Recovery Branch Ledger Balance Lot No. 7) Al those pieces & parcel of property
Mr. Ashutosh Rajan, Chief)  Rs.3,9717,8281plus | fumishing wilh consinicfon & fixture there being Ry 240.80
ﬂ“ﬂgﬂfl Unapplied interest plus Penal | & laying at Jasmalgadh RS Mo. 448 Paiki 1 & 448
E::]m:d:arﬂm: ﬁg Caramii interest and other charges | Paiki 2, B/h. Sunbound Ceramic. Near wallcare Rs. 25.00
LLP through its Partner & from 31.01.2023 Tiles Morbi Jefpar Road, Jasmatgarh Taluka &
xGuarantor : 1. Narendra| (less recovery made thereafter) | District - Morbi loegether with factory shed area | Rs, 1,00,000
Bharatbhai Bavarva, 2. Physical Possession admaasuring 6381.06 Sg. mirs. Together with ali the
Ravinbhai Devkaranbhai Kalola, fctures, furniture
3. Mr. Uday Bharatbhal
Bhalodiya, 4. Mr. Keval
Rajeshbhai Chadmiya, 5. Mr.
Rameshbhai Shamjibhai
Vadsola, 6. Mr. Kishorbhal
Ganeshbhai Aghara, 7. Savan
Girlshbhal Aghara, B. Sunilbhai
Babubhai Chadamiya, 9. Mrs,
Chandrikaben HKalpeshbhai
Bhatiya, 10. Mr. Hasmukhbhai
Vashrambhai Zalariya
6 | Branch: Asset Recovery Branch Ledger Balance Lot No. B) All those pieces & parcel of property
Mr. Ashutosh Rajan, Chief| Rs. 4543,620/- plus Unapplied | fumishing Unit No. 31 ils admeasuring area —
Manager 3062 5g. mirs build up area and undivided 5. 07,
Mob. No.: 8089080944 ]n:?:f ;::i:ﬂnal m:;:ﬂ share of land is 12.55 Sq. mirs, 4th Floor in the
arges . ;
Borrower Shrushti 31.08.2021 scheme known as Vaibhav Laxmi, lying on Rs. 0.78
Manufacturing and Co LT Vital Energy Pyl Lid., on Survey No. 2434/4, TP o
(Proprietorship Firm of Pravin | (less recovery made thereafler) | o & final Piot No. 235, City wall Section No. 7,
Khemchand Makwana), Mr. Physical Fossession Mouje-Dariyapur-Kazipur, Dislrict-Ahmedabad, |  Rs. 20,000
Pravin Khemchand Makwana Sub-district-Ahmedabad-6 (Naroda). Together with
(Mortgager) all the fixtures, furniture
T | Branch: Asset Recovery Branch Ledger Balance Lot No. 8) All thase pieces & parcel of property
Mr. Ashutosh Rajan, Chief Rs. 1,98,76,293/- plus furnishing lying and being within Registered
Manager Unapplied interest plus Penal | mortgaged of Commercial property in “Dev Aditya
Maob. No.: 8989080844 interest and other charges | Areads”, Office No. C 208, Revenue Survey
Borrower : M/s. El Sol Energy Vo Rs. 57.44
System through fis: Proprietor from 06.,03.2023 Mo, 254, F. P No. EE.IT P Scheme: No, 37, n.-uj.a
Mr, Minip Madhukar Patel, Mr| (lss recovery made thereafter) Thalte), Ahmedabad in the name of Mr Minip Lo
Minip Madhukar Patel Proprietor Physical Possession Madhukar Patel. Together with all the fixtures, 5
of Mis EL SOL Energy Systems fumiture
(Borrower, Guarantor and Rs. 50,000
Mortgagor), Mr Minip Madhukar
Patel {Legal Heirs of Deceased
Mr. Madhukar Hiralal Patel)
(Guarantor)
STATUTORY -15- DAYS SALE NOTICE RESPECTIVELY UNDER SARFAESI ACT, 2002
1. Tha auction sale for all properties will be online through website hitps:febkray.infeauction-psh [Contact No. 8291220220, Email :
support.ebkray@psballiance.com] on 06.09.2024 (For Sr No. 1to 7 i.e Lot No. 1 to 9) from 1:00 PM to 05:00 PM (IST) with unlimited extensions of &
minutes duration each. Last date of submission of bidtender with EMD is 05.09.2024 upto 04:00 PM. The intanding purchasers can inspect the
propertyfies with prior appointment at his'her expenses from 29.08.2024 to 30.08.2024 between 12:00 PM to 4:00 PM. For Prior appoiniment , please
contact to the Concerned Branch, Bidders shall improve their offers as mentioned above during online bidding for Propertyfies.
2. For Detailed terms and conditions of the sale, please refer to the link "hitp://bankefmaharashtra.in/properties_for_sale® praovided m the Bank's website
& on E-Bikray Portal (https:/iebkray.infeauction-psb).

Sd/- Authorised Officer under Sarfaesi Act, 2002, Bank of Maharashtra, Ahmedabad £Zone

ce o

A IDBI BANK LIMITED - REGIONAL OFFICE
[“ IDBI BANK 45iA, Garg Plaza, Gautamnagar, Race Course Road,
e ] Besides MGYCL Building, Barada Pin: 390007, Gujaral
POSSESSION NOTICE - [Under Rule B{1} of Securiy Intenest | Enforcemant) Rules, 2002)
Whereas, The undersigned being the authorized officer of the IDBI Bank Ltd under
the Securibsation and Reconstruction of Financial Assets and Enforcement of
Sacurity Imerest Act. 2002 (Act No. 54 of 2002) and in exercise of powars conferrad
under section 13 [12] read with rule 3 of the Security Interest [Enforcement) Rules,
2002 issued & Demand Notice Dated 30/03/2024 Calling upon the Borrower Mr.
Mittal Nareshbhai Shah Co-Borrower Mrs. Nimisha Mittal Shah 1o repay the
amount mentonad i the notice being Rs. 2,29,94,772.30 (Rupeas Two Crora
Twenty Mine Lakh Ninety Four Thousand Seven Hundred Seventy Two and
Paisa Thirty Only) as on 09.03.2024 within 60 days from the dale of receipt of the
said notice with future interest and incidental changes we.f. 10.03.2024
The borrower havang failed to repay the amount. notice is hereby given to the
borrower!Guarantor and the public in ganesal thal the undersigned has taken
Symbolic Possassion of the property describad hergin balow in evercisa of
powers conferred on himiher under section 13{4) of the said Act read with rule 8 of
the: Secunty Interest {Enforcerment) Rules, 2002 on this 14th Day of August of the
year 2024
The barrower/Guarantor in parbcular and the public in general s hersby cautioned
nof io deal with the proparty and any daalings with the property will be subject to the
charge of the IDBI Bank Ltd for an amount Rs. 2,29 94, 772 30{Rupees Two Crore
Twenty Nine Lakh Ninety Four Thousand Seven Hundred Seventy Two and
Paisa Thirty Only) as on 09,03.2024 within 80 days from the date of recaipt of the
said notice with future interest and incidental charges wie.f. 10.03.2024.
The borower's attention is invited 1o provisions of sub-section (8) of section 13 of
the Act, in respectof ime available, fo redeam the secured asseds.

Description of Property
All that prece and parcels of Immovable Propery al all the plece and parcels of
Immaovable Propery Flat No.204, m Tower No. B on 2nd Floor admeasuring 2620
&g, fils in the schame known as "TAKSHASHILA AIR", Chadavad, Ahmedabad,
consiructed on land admeasuring about 4682 sq. mis, oul of final Plot No, 58074,
S60/E parl of 560/C and 380/A+E totally admeasuring about 11503 =g, mis.
ferming part ‘of TP scheme no 35 situated within villaga bmits of Chadavad,
Taluka: Sabarmall and District and Registration District Ahmedabad 3
(Memnagar) in the State of Gujarat. Bounded: East by Flat No. B-201, West by

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

i _ IDBI BANK LIMITED - REGIOMAL OFFICE
[“ ":]H‘ BANK |4z Garg Plaza, Gautamnagar, Race Course Road,

bl e e Besides MGVCL Bullding, Baroda Pin: 390007, Gujaral

Open Space, North by Block Tower A, South by: Flal No. B-203.
Diaba: 14.08.2024- Place: Yadodara

Sdl Authorised Officer, IDB] Bank Lid.

Appendix-IV[Rule-E(1)] - POSSESSION NOTICE - [For Immovable Property)

Whereas, The undersigned being the authorized officer of IDBI Bank Limited
undsr the Securitization and Reconstruction of Financial Assets and Enforcement
of Securily Interest Act, 2002 and in exerciss of powers conferred under Saction
13(12) read with rule 3 of the Security Interest (Enforcement] Rules, 2002 issued a
demand notice Ref. No 13(2)-15/CJM_320_2998/2023-24 dated 30.03.2024
calling upaen the borrowers Mr. Chandresh Jayantibhal Mungala (Borrower) &
Mrs. Rinku Chandreshbhai Mungala (Co. Borrower) fo repay the armount
mintioned in the nolice being Rs. 30,46,191/- (Rupees Thirty Lakh Forty Six
Thousand One Hundred Ninety One Only) as on 09.03.2024 with further infarast
within B0 days from the date of receipt of the said notice.

The borrowers having failed Lo repay the amount, nolice is hereby given Lo the
borrowers and the public in general that the undersigned has faken Symbolic
Possession of the property described herein below in exarcize of powers conferred
aon him under sub-saction (4) of sacbon 13 of Act read with rule 8 of the security
interast (Enforcement) Rules, 2002 and on this 14th Day of August of the year
2024,

The borrowars i particular and the public in general is hereby cautioned not 1o deal
with the property and any dealings with tha property will ba subject to the charge of
the DBl Bank Limited (IDBI), Ankleshwar Branch, Vadodara Region for an
amount of Re. 30,46,191/ (Rupees Thirty Lakh Forty Six Thousand One
Hundred Ninety One Only) as on 09.03.2024 and inferast theraon plus other
charges. (Amount deposited after issuing of Demand Notice UfSection 13(2) has
baen given efiec)

["The borrower's attention is inviad o provisions of sub-section (8) of saction 13 of
theact, imrespectof tinve available, foredeam the secured assets.”]

Description of Property

All the Prece and Farcels of Non-agricuiture Residential Property beaning Flat No
B-703, admeasuring, Tth Floor {Pent House) admeasuning 85,68 Sq. Mirs, Total
F3l admeasuring 203,70 Sg. Mirs, Sai Shradha Residency RS No 20045+6 and
29004 Paiki, village - Zadeshwar, Dist. Bharuch State Gujarat and Bounded: East :
Situated margin Space of Complex, West : Sifuated Flat Mo B70Z after staircase
and passage, Morth: Situated mangin Space of Sal Sharadha South : Situated
margin Space of Sai Sharadha,

Together with all and singular the struciures and erecbons there, bolh prasent and
fubure,

Date; 14.08.2024- Place; Vadodara

Sdi Authorised Officer, EDE| Banlk Lid,

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHREE GOPINATH PAPER MILLS PRIVATE LIMITED

DFERATING IN MAKUFRALTUHING OF EHAFT PRPERS AT KRERAL| (SLUAERINUANAGAR), RAJROT
{Under sub-reguiafion {1) of reguéation 364 of the Inzolvency and Bankreplcy Board of India
{Insolvency Resolstion Process fof Corporate Perssns) Regulations, 3016]
RELEVANT PARTICULARS

[ CIN: L2 DODGIH00SRTCO5E1 55
[ PAN: BANGS4266N

PAN & CINLLP N

‘ 1| Mame of e corporale deblor ong with | Shree Gopisath Paper Mills Privabe Limibed

2 | Address ol heregisiered affce | 3, SRver Mension. Tram Way Rosd, Opp. O, Dinesh

Janis Hospital, Sursndranagar, Gujaal 363002, India

3. | URL ol websile HA
4. | Detads.of place where magdty of ficed | Survey Mo, 464, Surendraragar-Hakot Highway
AsgEls Ane ocased Kherall, Distt Surendranagar, Gigarat-3630H

G | lnslalied capacly of main products’ | 30,000 TPA (Tons Per Annwm)
sErces Fraff paper grammige (120-350 G5M)

B. |Quantity and wvalug of mae products’| Tumower of B, 5070 Crores in tha FY 2022-23
servces sold in kst linancial yey

financial stalements (win Schedudes) of | the Hesoliian Professianat 109, Surva Kiran Bulding,
Iwo years, Wsts of creditors are avaable at | KiG Marg, New Delhi=110001 and can be sooght by
LHL EENG US o0 ip Shreegopnalimgmad.com

Eligibdity far resciton applicants under | Detads are avalahle & the commonicaion addmss ol
saction 25{21{k) of the Gode is avalable 2t | the Resoltion Professionat 109, Surya Kiran Bulding,
LAL:

=

Kii Marg, Herw Delhi-110001 and can be sought by
| nmaifing us onip shresgapnathiiomal.com
10, Last date Tor meceipl of expression of | 0G.09.2024
iflupest

11,|Date ol ssue of provisionel &st of | 13.09.2024
prospactiva reselutinn applicants

12, Lasl date lor-sutmission of oblecons o) 18.09.2024
provisiona list

13, Datn of issup of final list of prospective | 28.09.2024
rescdufion applicanls

4. Date ol issue of information 08102024

meEmorandum, evaluaion  matny  and
requiess for resofuson plans o praspective
rescaubicn applicams
15, Last date for submission of resolution | 02 112024
plans
16.| Process emal i b submil Expression of | ip shresgopinathi@yimal.com
Intepezt

T, | Mumies ol emipkvees worsmen { 56 {pz-per the data recebed from Board of Dirschors
inoer suspended))
B | harther details incliding Rst aedilable ) Detads ane avadable & the communiczion addess of

S~

Rakesh Kumar Relan, Resolution Professional

IP Aeg. No.: [BELIPA-DO1AP-P-O2008/2020- 202113119

(Authorizafon for Assionment walid till 300620254

Add.: 2501, A 'Wirg. Teanscon Trenph, YOG Ambal, Hil Read, Andher Wesl Yeera,
Piear Excel Industres, § Mo, 48 Oshiwara, Mumba Gy, Manarashira-200053
Comm. Add.- 104, [First Flece), Surya Kiran Building

19, KG Marg. Barakhambsa Road, New Delh-110001

Place; Surendramagar
For M/s Bhree Gopisalh Pager Mills Private Limibed

Diate: 19,08, 2024

Yreo« RBL BANK LTD.

REGISTERED QFFICE; 15l Lane, Shahupuri, Kofapur-<416001
Controlling Office : One World Cantre, 20th Floor, Tower 2B 841, Senapab Bapat Marg,
Lower Farel (YWest), Next o Prabhadeyi Station (W), Mumbai — 400013
Actual Physical Possession Notice

{For Immovable Property) Rule 8(1)
Whereas the undersigned being the Authorzed Officer of the REL BANK LTD
under the Secuntizabon and Reconstruclion of Financial Aszets and Enforcement
of Security Interest Act, 2002 and in exercise of powers conferred under section
1312} read with rule 3 of the Securily Interest {Enforcement) Rules, 2002 issued a
demand notice dated 21.07.2022 Dispatch on 2207/2022 calling upon the
borrowers. Mr, Manojkumar Kaarsanbhai Sanchala (Applicant and Mortgagor),
Mrs. Rasilaben Manojbhal Sanchala {Co-Applicant), Mr. Mileshbhal Manoibhai
Sanchala (Co-Applicant) (Loan Account Nos. 309001554075 & BO9002756980) fo
repay the amount mentioned in the nofice ie, as on date 21072022,
Rs.10,16,301.81/- within 60 days from the date of receipi of the said notice.
The borrower having failed to repay the amount, notice is hereby given fo the
borrowar and the pubdicin ganeral that the undersigned has taken Actual physical
possession of the property described hergin below in exercise of powers
conferred on him under section 13(4} of the said Act read with Rule 9 of the said
Rules on this 1770872024
The borrower in particular and the publc in general are hereby caulioned not fo
daal with the property and any dealings with the property will be subject to the
charge of RBL BANK LTD for the above-menfioned amount and interest therecn.

Description of the Immovable Property:

Property Owned by: Nileshbhal Manojbhai Sanchala

All piece and parcel of Residential property bearing Plot no. 32, admeasusing
58.735 &4. Mirs. in sociely known as “Swali Park™ at Survey Mo. 1383 p,
silualed al off. Vavdi Road, Near Shivam Sociely, Vapepar, Marbi - 363641.
Bounded and Surrounded by: On or towards East: Read, On or lowards
South: Open land, On or towards Wes: RS No.1381p, On or towards North:
PlotNo.33.

Your attention s imvited to provisions of section 13(8) of SARFAESI Act for
redemption of secured assels ie. property mentioned hereinbefore by
tendering the aforementioned oufstanding dues together with all costs,
charges and expenses incurred by our bank,

maasnm.bonk

For RBL Bank Lid,
Flace : Marhi Authorised Officer
Date : 1TI0E/2024 (&lpesh Shah)

da@ 30w asier
Bank of Baroda

Kudasan Branch : Shop No. 1-5, Swagat
Rainforest 1, Kudasan, Gandhinagar-382421,
Gujarat. M. B980050217

Email: dbinfoi@bankefbaroda.com

E-AUCTION - SALE NOTICE
FOR SALE OF CAR
UNDER HYPOTHECATION
CLAUSE-12 THROUGH

Wheraas the under menlioned vehicle which are in physical possession of the aulhotised officer of Ihe bank will be sold by public e-auction on "AS IS WHERE IS &
WHAT S0 EVER BASIS" inciuding encumbrance if any for recovery of our sacured debts including interest, cosl, charges. The auction will ba on line e-auction through
websiie hitp://bob.auctiontiger.net|&so on Auction figer Mobile Appl, Last Date of deposit of EMD : 24.09.2024 up to 5.00 PM.

DATE & TIME OF E-AUCTION : 25.09.2024 AT 2 PM TO 6 PM (With unlimited extension of 5

minutes duration each)

Name & Address . Dues Reserve Bid Alc No. where EMD
Branich of Borrower Detirof Yollcies Outstanding | Price & EMD | Increase to be deposited
Kudasan | Mr. Hasanali Altafhusain | Maruti Suzuki India Ltd. Rs. 3,62473.73 + Rs. Rs. Alc No.
Mukhi. Address1 : Mode! : Maruti Alto VXI Future interest + | 1,25,000~ | 5,000/ | _ 73390015181219
1st Floor, Mali No Tekro, | Chassis No. MAJEUAG1S00F19068 | other charges | —— Alc Name ;
Ambachowk, Bhavnagar, | Engine No. FBDNG270854, less recovery Rs. New Intermediary
Gujarat - 364001. Reg. No. GJ 01 KX 2768 up to date. 12,500/- IFSC : BARBODBINFO
1199 CC, Seating Capacity-5
Insurance Co. Insurance Expired

Date : 12.08.2024 Place : Gandhinagar

Property Inspection Date and Time : 23.09.2024 and 2 pm to 6 pm. Contact person Mrs. Gunjan Sharma 8980050217 {10a.m. to 5p.m.)
(1) For detailed terms & condition of the sale please refer to the link provided in our banks website at www.bankofbaroda.com (2} In case of
technical assistance, bidders may contact Shri Chintan Bhatt : 9978581888, 079-6120051 or bidder support at Ph. 079-61200546 / 538 / 568 / 587 /
594 (598 /596/576 Email : gujarati@auctiontiger.net, Website : https://bob.auctiontiger.net

Sdi- Authorised Officer, Bank of Baroda

Bandhan
Bank

issuad toyou all and pubbic at large throwgh publization

Regional Office: Metaji Marg, Nr. Mithakhali Six Roads,
Ellisbridge. Ahmedabad-6. Phone: + 91-789-26421671-75

Demand Notice to Borrowers

The undar mentioned accouni turmed into B.F.A and demend notice 8 sseed by Bandhan Benk Lid, to the following borroweris], under sac.13{2) of the
Securitization and Reconstruction of Financial Assats and Enforcement of Sacurity Intarest Act {The Acty, 2002 which was returned unserved. Hence, this notice is

Mama of bormowars), Descrpton of morgaped property [Secured Assatl Date of Demand 015 Amount as on Date | Dete of Pesting
and Loan Account No. MoticaTate of NPA | of Demand Notice of Notice
MIr. Ramjanibhai Al that pisce and parcal of the immovable property situated &t Revenua 606 . 2024 Rs.4.268,129.B8 13.08.2024
Mathmbhai Bultani Survey Mo, 81/Paiki 1, Plat No, 187, Sadakat Park, Pahadpur Road, Moje | 05 06,2024
Mrs, Memudaben & Ta: Modasa, Dist: Arvalli-Gujarat-383315 and bownded by:
Ramjambhal Muitan Morth: Plot Mo, 166, East: 4.50 Meter Common Margin, West: 7.50
20001090003875 Mlater Roed, South Plat Na. 168
Mir bAustufa All that prece and parcel ol the immovable property situaied at Revenue | O6.08. 20247 Fs.6,06,1:33.60 13.08.2024
Ahemadbhai Ghanchi | Survey No 233, Plot Mo, 1B FPaiki C South Side, Basera Socicty. Borade 05 0. 2024
Wirs.Jamis Aoad, Bherunda Road, Moje & Ta; Modasa, Dist; &realli-Gujarat-383315
fustufabhel Ghenchl jand boundad by North: Piot Mo, 18 Paiki B, East) §.00 Meter Road,
200010900049320 Wagt: 2.28 Matar Maergin After Plot Mo, 19, South: 3.05% Matar argin
Alter Survey Mo, 234
Wr. Mazimbusen All that piece and parcal of tha immovable properiy admeasuring about 10.07. 2024, Rs.7.18,104,14 13.08. 2024
Ahamadhusen Kaz 37,50 sg.mtr Situated at Revenue Sureey Mo, 325/1-2-3 Paiki, Plot No 2022024
Mrs: Mazive &5 Paiki A, South Side; Sukun Park, Dugarweds Hosd; At & Ta: Modasa,
Majimbhusan Kaji Digt: Argvalli-Gujarat-333315 and boundad by
2000 1090004610 Bearily: Plat Mo, BS Paiki B, East: 8.00 Mater interma] Rosd, West: 4. 50
Mater Margin After Plot Ne, 92, South; Plot No, B4
M. Manubhal Al that plece and parcal.of tha immovable proparty admaasuring about 072024, Fe.B.84, 352 85 13.08.3024
Matmubhal Puitani 3485 sq.mir. Siwsated at Revenue Survay MNa. 216 Hiess 3, Plor Mo, 44 [ 03.02.2024
IWirs, Rashida Paiki B Sauth Side, &l Raza, Bherunda Road, Moje & Ta: Modasa, Dast:
Manubhai Multand Aravalli-Gujarat-383315 and bowrded by:
200010900085 130 Morth; Plot No, 44 Paiki A, East: Margin After Piot Mo, 37, Wast: 6,00
fater Wide Rosd, South! Plot Mo, 45

Flace: Aravali
| Dane: TH0E/2024

Demend made ageinst you through this notice to repay to the Bank duss mentloned ageinst your nema with interest, costs and charges within 60 days from the dete
nerent, fadling which tha Bank will further proceed to take eteps w's. 1 314) of the SARFAES| Act, The borrowers'/mortgagoss’ attention is invited to the provisions of
sub-section {8 of section 1.3 of tha Act, in respect of time availsble, to redesm the securad assets

Authorised Oihcer
Bandhan Bank Limited

e ©

financialexp.epapr.in

Ahmedabad

e ©
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